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Court, is an advisory body. So, Sir, we must not allow the hon. Finance Minister to
hide behind curtain of the GST Council. We must not allow it.

Sir, this is a middle class issue. This is not a political issue. Mr. Chidambaram,
— he has a lot of experience — a few days ago, said that the hon. Finance Minister
should ‘listen.' | appeal — | know all the INDIA parties are together in this — to the
BJD also to please associate itself with this issue. You must associate yourself with
this issue, because it is touching the middle class. And, | request the hon. Finance
Minister to come in the next 3-4 days and say on the floor of this House that this is not
working. Sir, there is a GST Council meeting going to happen; if this doesn’t happen
in the next 3-4 days, W 1%'1'2’ SIHE fﬂﬂ?%"ﬂl The people of India cannot have

medical insurance for GST. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by hon. Member, Shri Derek O’brien: Shri Sandosh Kumar P
(Kerala), Shri Imran Pratapgarhi (Maharashtra), Shri Ramji (Uttar Pradesh), Shri
Niranjan Bishi (Odisha), Shri Sanjay Raut (Maharashtra), Shri Neeraj Dangi
(Rajasthan), Dr. Sasmit Patra (Odisha), Prof. Manoj Kumar Jha (Bihar), Shrimati
Sulata Deo (Odisha), Ms. Sushmita Dev (West Bengal), Ms. Dola Sen (West
Bengal), Shrimati Sagarika Ghose (West Bengal), Shri Ravi Chandra Vaddiraju
(Telangana), Shrimati Mausam Noor (West Bengal), Shri Jose K. Mani (Kerala),
Shrimati Priyanka Chaturvedi (Maharashtra), Shri Sanjay Yadav (Bihar), Shri Sant
Balbir Singh (Punjab), Shrimati Phulo Devi Netam (Chhattisgarh), Shri R. Girirajan
(Tamil Nadu), Shrimati Jaya Amitabh Bachchan (Uttar Pradesh), Shri M.
Shanmugam (Tamil Nadu), Shri Saket Gokhale (West Bengal), Shri Jawar Sircar
(West Bengal), Shrimati Jebi Mather Hisham (Kerala), Dr. Fauzia Khan
(Maharashtra), Shri Sanjeev Arora (Punjab), Dr. John Brittas (Kerala), Shri Pramod
Tiwari (Rajasthan), Shri Sanjay Singh(National Capital Territory of Delhi), Shri
Samirul Islam (West Bengal), Shri Sujeet Kumar (Odisha), Shri Haris Beeran
(Kerala), Dr. V. Sivadasan (Kerala), Shri Sharad Pawar (Maharashtra) and Shrimati
Mahua Maji (Jharkhand). &I | AT 1. FIAT dera|

Demand to restart the Sugar Mills at Nandganj in Ghazipur district of Uttar Pradesh
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Dr. Sangeeta Balwant: Shri
Niranjan Bishi (Odisha) and Shri Dr. Sasmit Patra (Odisha).

AT S W eRT Sl ...(FFEE)... No, nothing else.
...(Interruptions)... AT, 3T ¥ T T B . (FEL)...  FE-7 S W
TERT ST, 377 def|
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